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Welfare/promotion facilities for C.R.P.F. 
and It.S.r.

*156. SHRl 7.AINUL BASHER; Wilt 
ihe Minister of HOME ATFAIRS be 
pleased to suite:

fa) whclher Government are aware 
(hat in view of the he:i\ 7  (.lemand of 
Central Reserve Police Force and Border 
Security Force by the Suites jn limc of 
disturbances, the oiTiceis and other ranks 
of these forccs are alway'^ on (he move 
and have to bear li^ednc^s and hardships 
in the process;

(b) whether Government arc aKo aware 
that in spile of all this iheir performance 
has been praised by all concerned; and

(e) if so. what steps :iie being taken 
for their welfare, promotions and provid-
ing (hem some spell of time for peace and 
rest?

TH F MfNISTFR OF STATF IN THE 
MFNISTRY OF HOME AFFAIRS (SHRl 
NIHAR RAN JAN 1 ASKAR): fa) Gov-
ernment are aw;ire that personnel of the 
CRPF and BSF perform arduoits duties.

(b) Yes. Sir.

(c) Welfare of (he personnel of CRPF 
ftnd BSF is kept under constant review. A 
number of funds have been created in 
both the forces for providing financial as- 
ftistnnce to the personnel and iheir fami-
lies. A cadre rtview for BSF officers was

sanctioned in early 1981 and this benefit- 
ted a large number of persons of the force 
in the matter of promotions. A  similar 
cadre review for CRPF officers is under 
fmalisation. The personnel of CRPF and 
BSF w'orking in battalions are already en-
titled to sixty days earned leave per year 
as against thirty days admissible to most 
other Central Government employees.

SHRT 2AFNUL BASHER: Keeping in 
view the lough job that the C. R. P. F. and
B, S. F. are expected lo perform, is Gov-
ernment going to consider for an increase 
in their salary and allowances?

It has been mentioned that cadre re-
view has been completed in B. S. F. Why 
has the cadre review in C. R. P. F. not 
been completed? During the completion of 
the cadre review will the Government con-
sider the claim of the ex-emergency Com-
missioned olVicers who have joined the
C. R. P. F.? Will the Government provide 
seniority to those who are asking for it?

THF MINISTER OF HOME AFFAIRS 
(SHRl P. C. SETHI): As far as the
B. S. F. and C . R .P .F .  are concerned, 
there are staff councils and at Ihe Centre 
there is an apex level council. We are 
meeting in the stuff councils from time 'o  
time and redressing their grievances. So 
far as B. S. F. is concerned, this review 
has been tlone. Bm as far as C. R. P. F. 
is concerned, it has already been finalised 
by the Committee of Secretaries and now 
the paper is being prepared for the 
Cabinet.

As far as welfare measures for B. S. F, 
and C. R. P. F. are concerned, apart from 
pay and emoluments which they are draw-
ing. there are various welfare measures 
which are being taken. For example, 
schools, are being run for the education of 
their children. A separation allowance is 
being given to them whenever they are 
outside the headquarters, Similarly loans 
to employees on meagre interest are 
given Financial help is given to the widows 
of the employees.

Financial help is given for their daugh-
ter's marriaBc. Financial relief is given to 
the heir of C. R. P. F. employees depend-
ing upon the cause of death etc.
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I would not go into more details but. 
Sir. I can say that the hazardous duties 
which the B. S. F. and the C. R. P. F. 
are performing, are known to us. And 
their betterment is always a subject-mat-
ter of our concern and we have been con-
sidering this along with their staff councils 
from lime to time.

SHRJ ZAINUL BASHER: It has been 
observed that some battalions of C. R. P. F. 
and B. S. F. are posted in ‘disturbed’ areas 
for a considerably long time. There is 
no pattern a.s in the Armed Forces where 
ihe battalions move from ‘peace* area to 
‘disturbed* area and from disturbed area to 
peace area. Is the Government consider-
ing on this pattern to post the battalions 
from disturbed areas (o pcace areas and 
from some pcace areas to Uislurhed areas 
under any scheme?

SHRI P. C. SHTHl: While deplying the 
forces, at present we are feeling thjpy are 
short wiih the result that they are not 
given even the recess, and at times th e /  
have to be drawn from one place to an-
other place of trouble.

Some times, [hey do not go the rest 
period. Therefore. i( has been decided to 
raise three armed baiialions of C. R. P. F. 
and two armed balialions of B. S. F. so 
that necessary relief could be provided to 
the persons who are performing ihe diffi-
cult duties.

As far as their deployments from troub-
led areas to peace areas are concerncd, 
they always go wherever there Is a disturb-
ance or peace. Of course, in difl'icull dis-
tricts like the hill districts, their duty is 
more hiizardous. But now we will be in 
a position to take care of all this.

SHRI SONTOSH MOHAN DEV; Sir, 
I take this opportunity to convey my 
thanks to ihe C. R. P. F. and the B. S. F. 
for their wonderful work in Assiim. There 
was a time when they were not asked for. 
Now, all communities are asking for
C. R. P. F."and B. S. F. in Assam.

They work in very strenuous conditions. 
In view of my experience in the North 
Easiern region, there is an unhappiness in
C. R. P. F. because while they have to

counter the insurgency in Mizoram and 
other areas, they are not equipped with 
the arms which are required to counter 
tWs. In view of this, whether the Govern-
ment will consider the possibility of arm-
ing them with good arms and ammunitions 
(o counter the insurgency? It is not the 
law and order problem but the insurgency 
ihai should be countered properly in the 
North Eastern region. Will the Govern-
ment consider this to provide them with 
sophisticated arms to counter the insur-
gency which is creating a panic among 
the public? Certain times, even the C.R.P. 
is running away from ihe insurgents.

■ SHRI P. C. SETHI: As far as the in-
surgent activiiies are concerned. the 
B. S. F. arc mainly responsible for it and 
the B. S. F. being a para-miliiary force, 
it is almost equipped at par with the mili-
tary force.

As far as the C, R. P. F. is concerned, 
Ihey have also been provided with modem 
weapons. Regarding iheir uork , jhe hon. 
Member himself said that (hey have done 
very good duty in Assam. And now he is 
also saying that they are running away 
from the areas. This is not correct.

MR. SPEAKER: Shri Rasa Behari
Behra — Absent.

Shri V. S, Viiayaraghavan — Absent.
Shri Harish Rawat — .Absent.

What is (he percentage today of the 
absentees!

Shrimati Madhuri Sinph ■Absent.

Vholilion of capital punishnicnf
+

160. SHRI BHIKU RAM JAIN:
SHRIMATI MADHURI SINGH:

Will the Minister of HOME AFFAIRS 
be pleased to state:

(a) whether Government are  aware of 
the Resolution adopted by the UN  Gene-
ral Assembly and also envisagd by ihc 
Tntemational Covenant on Civil and PoU- 
lical Rights for abolition of capital punish-
ment;

(b) whether ii is proposed to make s  
ttudy how far death penalty delert;




